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ME>rHber'S of S.H.A.P.A. 

Solids H:11\dling & ProccssingA.s�ocb[ion 

RESOLVED FURTHER THAT Mr. P. Sriram, Insolvency professional (Reg No. 

IBBI/IPA-002/IP-Noo292/2017-18/10895), Chennai be and is hereby appointed as 

the Liquidator of the Company for the purpose of the voluntary liquidation process of 

corporate person and shall be p�id a remuneration of Rs. 325,000 (Rupees Three 

Lakh Twenty-Five Thousand only) plus GST, excluding other cesses and 

reimbursement of actual out of pocket expenses for the voluntary liquidation process 

of corporate person, subject to approval of members of the Company. 

RESOLVED FURTHER THAT, any one of directors of the Company be and are 

hereby severally/jointly authorized to file and/or deliver all the documents including 

affidavits, indemnity bonds in relation to voluntary liquidation process of corporate 

person at the office of Registrar of Companies, Chennai and to do all other acts as 

may be necessary to give effects to all the above said resolution." 

FOR PORTASILO BULK HANDLING (INDIA) PRIVATE LIMITED 

MILIND�THAK 
DIRECTOR 

DIN: 06621313 

Place: Pune 

Date: 10 September 2021
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Members oi S.H.A.�A. 

Soli<ls H:mdling & ProccssingAssoci;uion 

Copy of Declaration of Solvency approved by the Board is available for inspection to 

members online during the office hour from 11.00 A.M. to 5.00 P.M. on all working 

days till the date of the Extraordinary General Meeting. 

None of the Directors, Key Managerial Persons of the Company and/or their 

respective relatives shall be considered to be concerned or interested in the proposed 

Special Resolution except to the extent of their respective shareholding in the 

Company. 

FOR PORTASILO BULK HANDLING (INDIA) PRIVATE LIMITED 

Place: Pune 

Date: 10 September 2021

-MILIND

DIRECTOR 

DIN: 06621313 












